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(General information relating to Legislative & other matters)
Tuesday, 24th July,2201/ Sh-ravana 2, 19233(Saka)

No,158

DETENTION AND RELEASE OF MEMNERS

The following message addressed to the Hon'ble Speaker, DJelhi
vidhan Sabha, Delhi was received from F.S. Chankaya Puri,N.Delhi,

® I have the honour to inform you that S/Sh. Jagdish Mukhi,
Ram Bhaj, Jal Bhagwan, Sushil Choudhary, Mohan Singh Bisht ,
Naresh Gaur,& Puran Chand Yogi, MLAs were detained u/s 65 of
Delhi Police Act 1978 for disobeying the law;ddirection of Policear
12,00 Hrs on 24th July,200l. '
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